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BEFORE THE NATIONAL GREEN TRIBUNAL,
NEW DELHI, PRINCIPAL BENCH,
NEW DELHI
MISC APPLICATION IN DISPOSED OF CASES No.
130/2024
In
Original Application No. 9/2023

IN THE MATTER OF :
BHARAT SEHRAWAT ...APPLICANT
V/s
DR. UMESH VERMA ...RESPONDENTS
D.O.H:- 05/03/2025
INDEX
S.No. Particulars Pages |

1. | Additional Status Report on behalf of | |_ 5
Respondent No. 4 — MCD.
2. | Copy of the layout of the area / flats in | 2
question as Annexure —A.

3. | Site plan containing the measurements Lf
of the alleged planter area as
Annexure —B.

4. |Photographs showing the latest site |< —’7
position of the restored planters as

Annexure —C (Colly)

Puja Kalra

(Advocate)

Standing Counsel for MCD

Ch. No. 430/431, Delhi High Court,
New Delhi.

Through

Date: ﬁ{@( 2L
Place: New Delhi.
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BEFORE THE NATIONAL GREEN TRIBUNAL,
NEW DELHI, PRINCIPAL BENCH,
NEW DELHI
MISC APPLICATION IN DISPOSED OF CASES No.
130/2024
In
Original Application No. 9/2023

IN THE MATTER OF :

BHARAT SEHRAWAT ...APPLICANT
V/s

DR. UMESH VERMA ...RESPONDENTS

ADDITIONAL STAUS REPORT ON BEHALF OF
THE RESPONDENT NO. 4 — MCD, PURSUANT TO
ORDER DATED 10/01/2025 OF THIS HON’BLE
TRIBUNAL.

AFFIDAVIT OF PIJUSH KUMAR BENERIJEE S/O
SUNIL KUMAR BENERJEE AGED ABOUT 55
YEARS, DEPUTY DIRECTOR HORTICULTURE,
SOUTH ZONE, MUNICIPAL CORPORATION OF
DELHI, GREEN PARK NEW DELHI:-

I, the deponent above named, do hereby solemnly affirm

as state as follows:

1. That T am presently posted as Deputy Director

Horticulture, South Zone, MCD, Green Park, New

‘Pelhi and am conversant with the facts of the case

ed on the official records maintained by MCD

as such competent to depose thereto.

That the instant additional status report is being

filed pursuant to order dated 10/01/2025 passed by
this Hon’ble Tribunal and in furtherance to earlier
status report already filed in the matter.

3. That at the outset it is stated that pursuant to order
dated 05/07/2024 of this Hon’ble Tribunal, the
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alleged planters have been restored at the site in

question.

. That further vide order dated 10/01/2025, the

answering Respondent No. 4 — MCD, seeks time to
file the additional status report with requisite
details regarding layout of the flats, measurement
of planter area and nature of plantation required to

be carried out etc.

. That in terms of the orders of this Hon’ble

Tribunal, the copy of the layout of the area / flats in

question is annexed herewith as Annexure —A.

. That site plan containing the measurements of the

restored alleged planters area is annexed herewith

as Annexure —B.

. That further it is also relevant to state here that

since the said planter is closed to the flats so
plantation of big tree species is not advisable and
hence, considering the same, small plantation like
Variegated Chandini, Hamelia, Zetrufa, Callendra,
Kaner, Champa and Ficus Plants have been
planted. The photographs showing the latest site
position of the restored planters are annexed

herewith as Annexure —C (Colly).
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‘gerlﬁed at Delhi on this _ day of March — 2025,
hat the contents of the above affidavit are trye and
correct to my knowledge derived from the officia]
records maintained by the MCD
same to be tru and corrgct.
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